
(2) A copy of the Annua} Report
(Hindi and English versions) of the 
Post-Graduate Institute of Medical 
Education and Research, Chandi-
garh, for the year 1977-78, under 
section 19 ol the Post-Graduate In* 
stitute of Medical Education and 
Research, Chandigarh Act, 1966. 
[Placed in Library. See No. LT- 
4060/79.]

Notif ic a ti o n  u n d e r  Pa s s po r t s  Ac t

THE MINISTER OF EXTERNAL 
AFFAIRS (SHRI ATAL BIHARI 
VAJPAYEE): I beg to lay on the
Table a copy of the Passports (Amend, 
ment) Rules, 1979 (Hindi and English 
versions) published in Notification No. 
G.S.R. 77(E) in Gazette of India dated 
the 17th February, 1979, under sub-
section (3) of section 24 of the Pass-
ports Act, 1967. [Placed in Library. 
See. No LT-4051/79.]

CORRIGENDUM TO ANNUAL REPORT OF 
Ce n t r a l  Ro a d  Tr a n s po r t  Co r po r a t io n  
Lt d ., Ca l c u t t a  a n d  St atem ent  r e .

Shipp ing  De v e l o pme n t  Fu n d  
Co m m itt ee  f o r  1977-78.

THE MINISTER OF STATE IN 
CHARGE OF THE MINISTRY OF 
SHIPPING AND TRANSPORT (SHRI 
CHAND RAM): I  beg to lay on the 
Table—

(1) A ‘Corrigendum’ (Hindi and 
English versions) to the Annual 

Report® of the Central R’oad Trans-
port Corporation Limited, Calcutta, 
for the year 1970-77. IPIocjed in 
Utewty. See No. L T-40M m ]

a6? Paper* fetid MARCH
(2) A statement (Hindi end &*-

glieh verswms) explaining reason* for
not laying the Annual Accounts of 
the Shipping Development Fund 
Committee, for the year 1977-78 
within the stipulated period of nine 
months after the close of the ac-
counting year. iPlaeed in Library. 
See. No. LT-4058/79.]

St at em ent  r e . An nual  Re po r t s  of  
Ori ss a  Ro a d  Tr a n s po r t  Co., Loo., 

Ber h a mpu r , Ga n ja m fo r  
1975-76.

THE MINISTER OF STATE IN 
THE MINISTRY OF RAILWAYS 
(SHRI SHEO NARAIN): I beg to fey 
on the Table a statement (Hindi and 
English versions) explaining reasons 
for not laying the Annual Reports of 
the Orissa Road Transport Company 
Limited, Berhampur, Ganjam, for the 
years 1975-76 and 1977-78 within the 
stipulated period of nine months after 
the close of the accounting year. 
[Placed in Library. See No. LT-4054/ 
79.]

Au d it ed  Ac c o u n t s  of  E.S.I. Co r po r a * 
t io n  f o r  1977-78.

THE MINISTER OF STATE IN 
THE MINISTRY OF LABOUR AND 
PARLIAMENTARY AFFAIRS (DR* 
RAM KDBPAL SINGHA): I beg to
lay on the Table a copy of the Audited 
Accounts (Hindi and English versions) 
of the Employees’ State Insurance 
Corporation for the year 1977-78 to-
gether with the Audit Report thereon, 
under section 88 of the  Employees 
State Insurance Act, 1848. [P la ced  in  
Library. See No, U M H O T *]

8, 1999 P aper* la tf  * 6»

@The Annual Report was laid on the Table on the 80th August, 10$fc


